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Title: The Prime Minister made a statement regarding constitution of Joint Parliamentary Committee on Policy and
Allocation of 2G Spectrum.

THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker,

On account of the controversy relating to the allocation of 2G spectrum, the precious Winter Session of Parliament
was lost. Our country can ill-afford a situation where Parliament is paralyzed and important legislative business is not
allowed to be considered. In paralyzing Parliament, I believe, we all do disservice to those who have elected us.

Madam, our Government is committed to root out corruption and has acted expeditiously and transparently in this
direction. A CBI investigation into the allocation of 2G spectrum is being supervised by the Supreme Court. Also, the Public
Accounts Committee of Parliament is seized of the matter and the Government is fully cooperating with it. We also have
the report of the Independent Inquiry Committee set up under the Chairmanship of Justice Shivraj Patil, which is in the
public domain. The Ministry of Communications and Information Technology has also acted with expedition.

Madam, our Government believed that as all effective steps were being taken, we might have been able to persuade
the Opposition not to insist on a JPC. We could not succeed in spite of our sincere efforts. We can ill-afford a situation
where Parliament is not allowed to function during the crucial Budget Session. It is in these special circumstances that our
Government agrees to the setting up of a Joint Parliamentary Committee.

Madam, we are a functioning democracy and must strive to resolve our differences in a spirit of accommodation and
collaboration, not confrontation. This, I hope, will renew our confidence in India's forward march. I am, therefore,
requesting the hon. Speaker to proceed with the formation of a Joint Parliamentary Committee. A formal motion in this
regard will be moved soon.

SHRI GURUDAS DASGUPTA (GHATAL): Better late than never.
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SHRI BASU DEB ACHARIA (BANKURA): Madam, Speaker, I have given a notice for suspension of Question Hour
MADAM SPEAKER: No, we are not considering it, now.

SHRI BASU DEB ACHARIA : It is on price rise.

MADAM SPEAKER: We will take up the price rise issue later.

SHRI BASU DEB ACHARIA : You allow me to speak during the Zero Hour,

MADAM SPEAKER: Yes.
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SHRI GURUDAS DASGUPTA : Madam, it is not a question of complimenting the Government. Neither is it the question of
congratulating the Government. The Government has only done its duty. As a Government, as a Prime Minster, it is the
responsibility of both the Government and the Prime Minister more than that of the Opposition to see that the
Parliamentary norm is adhered to and the Parliament is run. The Parliament cannot be run on the basis of a confrontationist
attitude either from this side or from that side. The Parliamentary system can only run on the basis of consensus.

It is good that wisdom has dawned on the Government. I am not complimenting it but I shall say that the Prime Minister
has done his job. It is good that it has been done now. It is better to be late than never.

MADAM SPEAKER: Thank you.

SHRI BASU DEB ACHARIA : Madam...

sre1et AAwG 3 diet gob 3 If you have to say the same thing, kindly associate yourself and send your slip to the Table.
...(Interruptions)

SHRI BASU DEB ACHARIA : I want to speak on this.
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MADAM SPEAKER: Shri K. Chandrasekhar Rao...(Interruptions)

SHRI K. CHANDRASEKHAR RAO (MAHBUBNAGAR): Madam, I associate myself on this subject.a€} (Interruptions)

SHRI NAMA NAGESWARA RAQ (KHAMMAM): Madam, I also associate myself on this issue.

SHRI RAMEN DEKA (MANGALDOI): Madam, I also associate myself with the views expressed by hon. Sushma Swaraj.

SHRI ARJUN RAM MEGHWAL (BIKANER): Madam, I also associate myself with the views expressed by the hon. Leader of
the Opposition, Shrimati Sushma Swaraj.

MADAM SPEAKER: All right.

SHRI BASU DEB ACHARIA : Madam, I associate myself with the leaders, who have already spoken. We had been
demanding from day one...(Interruptions)

MADAM SPEAKER: Mr. Acharia, please take your seat. Now, Dr. M. Thambidurai.
...(Interruptions)

SHRI BASU DEB ACHARIA : We had been demanding from day one that to inquire into such a scam, a JPC should be
constituted.

MADAM SPEAKER: Thank you. Now, please take your seat, Mr. Acharia.

...(Interruptions)



MADAM SPEAKER: This is not going on record.
(Interruptions) a€, *

MADAM SPEAKER: I have called the name of Dr. M. Thambidurai. So, Mr. Basu Deb Acharia, what you are speaking now is
not going on record.

(Interruptions) 3€; *

DR. M. THAMBIDURAI (KARUR): Madam Speaker, I thank you very much for giving the opportunity.

For two-and-a-half years, my leader Hon. Ms. Jayalalithaa had been raising this issue. She issued so many statements
regarding the 2G spectrum scandal. We also raised this issue in this House many times. Sometimes, Hon. Speaker also
permitted us to mention this issue. Afterwards all the Opposition Parties joined together demanding the constitution of the
JPC to probe the 2G spectrum scam. Therefore, Madam, I thank the hon. Prime Minister for having come forward to
constitute the JPC. I hope all the leaders of the political Parties will be represented in the Committee. They must not take
only on the basis of the number of Members. If they neglect all these things, then it is a problem. Therefore, I would
request the Government to see that all the leaders of the political parties are included in the JPC. Thank you very much.

MADAM SPEAKER: Thank you so much.

Now, Shri Arjun Charan Sethi. Please be very brief.

SHRI ARJUN CHARAN SETHI (BHADRAK): I will be very brief. Madam, I thank you very much for giving me this opportunity
to speak a few words.

Madam, it is said, 'better late than never'. Certainly, in your wisdom you have tried a lot to break this impasse as well as
the Leader of the House, Shri Pranab Mukherji and lastly our hon. Prime Minister has certainly done a good job so that this
impasse could be broken. Now the House is sitting for taking cool and calculated decision so that this particular issue
should be resolved as has already been declared by the hon. Prime Minister that JPC would be formed.

Once again I thank you Madam. Being the Speaker of the House, you have taken a lot of pain and also time to convince
both the Opposition and the Ruling Party. So, I thank you Madam as well as the Prime Minister and the Leader of the
House. All of you have done a good job for breaking this impasse.

MADAM SPEAKER: Thank you so much.

Now, Shri Chandrasekhar Rao.

SHRI K. CHANDRASEKHAR RAO : Madam, in the year of 2009 on last year on 10t December, the Government of India had
announced the formation of the Telangana State. Already, 600 youths have committed suicide.

MADAM SPEAKER: I have received your notice for Adjournment Motion. That is not accepted. But please raise it in the
'Zero Hour'. I will give you time in the 'Zero Hour'.
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MADAM SPEAKER: Now, Question Hour — Shri K. Sudhakaran.
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MADAM SPEAKER: Nothing is going on record.
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MADAM SPEAKER: Let us start the Question Hour. Shri Sharad Yaday, you go into the details when there is a discussion on
this Motion.

..(Interruptions)
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MADAM SPEAKER: Now, Question Hour — Shri K. Sudhakaran. Question no.1.



